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97.. SHRI K. A. RA AN: Wttl the 
inister of LAW, STICE AND CO
AN ASTAtlS be pleased to state:

(a)  whether the RT co ission 
fas started a stdy tin fee rowth of 

indstrtal hose in the eeirtflr;
and iv. •.

b It o, the details thereof

(SHHI ,  

The RT iCoia c h««i C* 
enced any itlidy on the rowth of 
lare Indstrial hoses in the contry. 
However, sch of the proposal* nder 
Sections 21, 22 and 23 of the RT 
Act, relatin to expansion of nder
takins, establishent of new nder
takins, erer,  a ala ation  and 
takeover, as are referred by the Cea* 
tral overnent *for en iry to the 
Co ission, are bein en ired into 
aftd reported pon, by the.
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